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NOTIFICATION
New Delhi, the 22nd April, 2026

ag e E™, AT

S.0. 2019(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in
the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned
in column (4), (5), (6) and (7) respectively of the said Schedule for upgradation to 4 laning with paved shoulders of Km
0.000 to Km 53.300 (NH-130B) in the State of Chhattisgarh.

SCHEDULE

Acquisition of Land in respect of NH-130B in the State of Chhattisgarh of on the stretch from Km 0.000 to

Km 53.300 for Wdening of Road.

Sl CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 . Sub NH130B CHHATTISGARH RAIPUR Raipur 1 Ama seoni
Divisional | KM 0 TO —
Officer (R.)) | KM 26.2 2 |sakari
Raipur Dharsiwa 1 |Siltara
2 |Nimora-1

3_ Ranwabhata
4 Dhaneli-1
5
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'6 [Tekari

7 [Parsulidih
'8 [Baroda

9 [Dondekhurd
10 [Dondekala
T Matiya

12 [Jaruada

13 [Nilja

14 |Saragaon

2 Sub Div. NH130B CHHATTISGARH RAIPUR
Officer (R.) | KM 26.2
Tilda-Nevra | TO KM
45.9

Kharora 1_ Baraunda

9_ Keoradih

110 Kesla

11 [Sirri

E Kanki

13 [Padabhat
'14 [Khapridihkhurd

3 |Sub Division | NH130B CHHATTISGARH RAIPUR

Arang 1 [Bhainsa

Officer (R.) | KM 45.9 —
Arang TO KM 2 |Karma
53.3 3 |Bhatiya
4 |Khorsi

Mandir Hasaud |1 Nardaha

D Semariya-2

[F. No. RW/RO/CG/NH-130B/LA/3a]
SHAIKH AMINKHAN, Director
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